oty ORIGINAL
A L
[ & TINO : 134047
* *
Sovpgpne™
L IEGEESEC LS
GOVERNMENT OF INDIA
THE PATENT OFFICE
% GOl TEIOTIH
CERTIFICATE OF REGISTRATION OF DESIGN
So12 ¥. / Design No. : 379246-001
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yHITT fehan ofian & f6 dore gfa & affa feSe St DESALINATION AND ATMOSPHERIC WATER

EXTRACTION UNIT & Hafig &, @ dofieor, 9ot 23-01 § 1.Mr. Subhankar Ray 2. Mr. Sarthak
Swain 3.Dr. Sudhansu Sekhar Sahoo 4.Mr. Swarup Kumar Mahapatra 5.Mr. Hemant Punekar
6.Mr. Bishnu Narayan Mahapatra 7.Mr. Prasanta Kumar Satapathy 8.Mr. Ramesh Kumar Mallik

9.Dr. Shanta Chakrabarty 10.Mr. Priya Ranjan Mallick & 9 g Gcl'{i?ﬁ e AR e & &Y for
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Certified that the design of which a copy is annexed hereto has been registered as of the
number and date given above in class 23-01 in respect of the application of such design to
DESALINATION AND ATMOSPHERIC WATER EXTRACTION UNIT in the name of 1.Mr. Subhankar
Ray 2. Mr. Sarthak Swain 3.Dr. Sudhansu Sekhar Sahoo 4.Mr. Swarup Kumar Mahapatra
5.Mr. Hemant Punekar 6.Mr. Bishnu Narayan Mahapatra 7.Mr. Prasanta Kumar Satapathy
8.Mr. Ramesh Kumar Mallik 9.Dr. Shanta Chakrabarty 10.Mr. Priya Ranjan Mallick.
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In pursuance of and subject to the provisions of the Designs Act, 2000 and the Designs Rules, 2001.
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Controller General of Patents, Designs and Trade Marks
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*The reciprocity date (if any) which has been allowed and the name of the country.Copyright in the design will subsist for ten years from the date of
Registration, and may under the terms of the Act and Rules, be extended for a further period of five years.This Certificate is not for use in legal proceedings
or for obtaining registration abroad.




